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REPORT OF COMMITTEE IN THE MATTER OF ORIGINAL 

APPLICATION NO. 46/2022 (WZ) (DINESH RAJARAMJI NARAD 

Vs MOEF&CC & ORS) IN COMPLIANCE WITH ORDER DATED 

19.05.2022 RELATED TO M/S KARAN COTTON 

PROCESSORS, WAIGAON (NIPANI) DISTRICT WARDHA 

MAHARASHTRA        

 

1.0 BACKGROUND: - 

The Application is filed with the prayer that the Project Proponent be directed 

to shift the Karan Ginning Pressing Mill from Sy. No. 40 Waigaon (Nipani) to a 

safe distance from the residential area and further direction be issued for 

restitution of the environment to the condition it was before starting the said 

mill. Apart from this, it is also prayed that payment be also directed to be made 

for environmental damage and for the harm caused to the Applicant by the 

said mill. The submission is that the said mill is located at Sy. No. 40 almost 

30-40 feet away from the residential area which is adjacent to the Sy. No.38 

which is occupied by the local residents. The said mill is using chemicals as 

well and huge machineries are pressed into service which caused noise 

pollution and pollution to air. A complaint was filed by the Applicant to 

Maharashtra State Pollution Control Board (MPCB), Nagpur that the project is 

operating without taking prior consent, as neither ‘Consent to Establish’ nor 

‘Consent to Operate’ was obtained but no action has been taken at the end of 

the MPCB. 

 

Hon’ble NGT admitted the Application, Applicant was directed to provide copy 

of the application and relevant documents to the respondents within a week 

and Respondents were directed to submit their reply affidavit within four weeks 

vide order dated 19.05.2022. Copy of Hon’ble NGT Order dtd. 19.05.2022 is 

attached as Annexure-I. 

 

Further, Hon’ble NGT vide aforesaid order called a report of from joint 

committee consisting of-  
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(i) The District Magistrate, Wardha District  

(ii) Representative of Central Pollution Control Board (CPCB) and  

(iii) Representative of Maharashtra State Pollution Control Board 

(MSPCB)  

 

The committee was directed to visit the site and to submit a factual and action 

taken report after assessing as to whether any pollution is caused due to the 

said mill as alleged. Maharashtra Pollution Control Board (MPCB) is nodal 

agency for coordination and logistic support. 

 

Hon’ble NGT directed Applicant to supply the required documents and copy of 

the application to the members of the Committee within a week. MPCB 

received documents and copy of application via mail from Advocate of 

Applicant on 18.06.2022.  

 

2.0 SITE VISIT OF THE COMMITTEE: - 

In compliance with aforesaid order Hon’ble NGT, joint committee comprising 

of following members visited the site on 28.07.2022- 

 

Sr 
No. 

Name, Designation & Office Department  

1 Shri Pratik Bharne,  
Scientist ‘E’,  
CPCB, Regional Directorate,  Pune,  

Representative of CPCB 

2. Shri Anand Katole,  
Sub-Regional Officer,  
MPCB, Nagpur 

Representative of MPCB 

3. Shri Atul Doad,  
District Mining Officer,  
Wardha  
 

Representative of District 
Magistrate, Wardha  

 

Shri Manoj Watane, Field Officer, MPCB, Nagpur accompanied joint 

committee during the site visit.  
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The committee visited industry- M/s. Karan Cotton Processor, which is located 

at P.H.No.38, S.No.40, Mouza-Waigaon (Nipani), Tahsil & District Wardha and 

the Applicant’s plot at the Village Waigaon (Nipani), Tahsil & District Wardha.  

 

Shri Mirani Owner of the industry was present during the industry visit and 

Applicant - Shri Dinesh Rajaramji Narad was present during the visit to his 

plot/land.  

 

Photographs taken during the site visit are provided in Annexure-II. 

 

03. APPLICANT’S PLOT/LAND AND THE INDUSTRY- M/S 

KARAN COTTON PROCESSOR 

 

3.1 APPLICANT’S PLOT/LAND  

 

The Applicant is resident of village Waigaon (Nipani), Tahsil & District Wardha. 

He has developed residential layout on 10100.00 Sq.M. Plot area at S.No. 38, 

Waigaon (Nipani). This layout is diagonally in opposite direction of industry i.e. 

on north-east direction of the industry. The applicant has obtained a layout 

sanctioned permission dtd. 03.08.2015 from Town Planning Department, 

Wardha. Thereafter, SDO, Wardha has issued order dtd. 02.09.2015 

converting agriculture land to non-agriculture land for residential purpose at 

S.No.38. Copy of Town Planning sanctioned for residential layout dtd. 

03.08.2015 is attached as Annexure-III. The applicant has sold some 

residential plot and about 8 to 10 families are residing at the residential plot 

layout of applicant, after constructing houses.  

 

The Applicant has retained some plots in the corner adjoining to the plot/land 

of the Industry. The applicant has constructed Cattle sheds Tabela  which is 

about 8 feet away from compound of industry.  

 

The distance from Godown (inside the industry) from residence of nearest 

residing plot holder is about 20 meters. The Ginning & Pressing shed is about 

3
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30 meters away from the resident of nearest of plot holder. The applicant’s 

residence is about 500 meters away from the industry- M/s. Karan Cotton 

Processor.    

 

The location of the Applicant’s land/shed, residents and industry are shown in 

the Image as given below-  

 

4
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Image Showing location of industry, Applicant’s plot/land and 

surrounding area 

 

3.2 THE INDUSTRY- M/S. KARAN COTTON PROCESSOR 

M/s. Karan Cotton Processor is located at Survey No.40, Mouza-Waigaon 

(Nipani), Tahsil & District Wardha which is diagonally opposite in south-west 

direction of the Applicant’s plot/land. The location of the industry showing 

Different sheds, Godown in the industry, Applicant’s plot/land distance from 

industry to nearest resident is shown in Image given above. 

 

The industry is a agro based small scale (SSI) unit having capital investment 

of Rs.3.38 Crore, under Green Category. It’s a process of separation of cotton 

seed from raw cotton. The main raw material is a cotton crop and products are 

cotton bales (6930 MT/Year) and cotton seeds (13420 MT/Year). Ginning & 

Pressing units operates only for 5 months i.e. from November to March, during 

the availability of cotton crop in the market. This unit do not require any 

chemical or boiler/furnace.  

 

The industry had obtained Consent to Establish (CTE) vide letter no. 

2008001143 dtd. 28.08.2020 from MPCB for the installation of Ginning & 

Pressing industry. Copy of consent to establish is attached as Annexure-IV.  

 

MPCB, RO, Nagpur had received letter dated 02.12.2020 from Applicant 

informing MPCB about commissioning of Ginning & Pressing unit without 

permission. MPCB, RO, Nagpur issued letter dated 23.12.2020 to industry with 

a copy to Applicant intimating about obtaining consent to operate before start 

of production of Ginning & Pressing unit. Copy of aforesaid letter dated 

23.12.2020 is attached as Annexure-V  

 

M/s. Karan Cotton Processor has obtained Consent to Operate (CTO) vide 

letter no. 2104000405 dated 08.04.2021. The CTO is valid up to 30.09.2027. 

The copy of CTO is attached as Annexure-VI.  
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3.2.1 MANUFACTURING PROCESS  

Raw cotton is fed into dispenser by tractor front loader. The dispenser supplies 

consisting cotton as per the plant requirement based on speed set manually 

from the control panel. Horizontal pre cleaner attached to dispenser removes 

unwanted material to minimize fire risk, spare requirement and this improves 

gin performance. Seed cotton is then conveyed by belt conveyor into screw 

conveyor. This seed cotton discharged from Belt Conveyor is conveyed 

through a Single Distribution Screw Conveyor which is power efficient. 

Cleaned seed are produced with minimum of lint coating over it. Seed falling 

out of the Gins seed channel get conveyed through the below Gin screw 

conveyor provided along the ginning machine & then to cross seed conveyor, 

Bucket elevator and Over Head seed conveyor. The overhead screw conveyor 

for seed enable dropping of seed in multiple point for storage.  

 

The lint from the roller gins coming out of both the roller gets collected into lint 

collection hopper set, which is further connected to the suction of Air Separator 

& Lint Cleaner for cleaning & trash removal.  A fire detection & diversion set-

up is added to detect & safely dispose off burned lint in to quenching tank from 

the lint conveying pipeline. This system trip down plant lint producing machine 

in logical interlock sequence & this prevent further waste due to fire & give fire 

siren alarm to restore plant immediately once complete fire is disposed off 

safely. The lint from lint cleaner to press is conveyed by lint belt. Lint then 

finally compressed into a bale by bale press of capacity 15-17 Bales per Hour 

with average Bale weight of 165Kg. The lint cotton is then moved in to wear 

house for storage until it is shipped to a textile mills for use. Industry has 

installed Bajaj steel make Ginning Mill. The detailed diagram showing flow 

chart and process is attached as Annexure-VII. 

 

4.0 OBSERVATIONS & FINDINGS-  

 

4.1 The Applicant has developed residential layout on plot area 10100 

Sq.M. area at S.No. 38, Waigaon (Nipani). This layout is diagonally in 

opposite direction of industry i.e. on north-east direction of the 
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industry. The applicant has sold some residential plot and about 8 to 

10 families are residing at the residential plot layout of applicant.  

 

The Applicant has retained some plots in the corner adjoining to the 

plot/land of the Industry and the applicant’s residence is about 500 

meters away from the industry in village Naigaon (Nipani). The 

applicant has constructed cattle sheds -Tabela which is about 8 feet 

away from compound of industry. The distance from Godown (inside 

the industry) from residence of nearest plot holder is about 20 meters. 

The Ginning & Pressing shed is about 30 meters away from the 

resident of nearest of plot holder. 

 

4.2 The industry - M/s. Karan Cotton Processor was not in operation 

during the visit. It was informed that it was not in operation since 

March-2022, due to non-availability of raw material i.e. raw cotton. 

This is seasonal industry and mostly operate from November to 

March. It is informed that the industry was operated for only one 

season i.e. November 2021-March 2022. 

 

4.3 Before commissioning of industry, there was only godown constructed 

by the owner of the industry for the storage of different types of 

fertilizers as the owner is having Krishi Kendra (Agriculture Service-

related products agency). This Godown is near to the applicant’s 

Tabela (Cattle shed). Thereafter, owner of the industry has installed 

plant and machinery of ginning unit and further constructed shed for 

the storage of raw material and storage of cotton seed.  

 

4.4 As air pollution control device (APCD), dust collector (Cyclone) 

provided by the industry at the ginning unit to arrest the fine dust and 

cotton threads/particles with an enclosed dust collection room and 

vent/stack which is about shed’s height (22 feet). 

Accumulation/spreading of dust and cotton threads/particle is not 

observed in the vicinity. There was no impact of cotton dust/threads in 

the surrounding area observed during the visit. However, nuisance 
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due to air pollution of cotton threads/particles cannot be rule out during 

operation of ginning mill. 

 

 

4.5 The applicant has claimed that there was noise pollution due to 

operation of the machineries in the industry, and also dust pollution. 

As the industry was not in operation due to no-availability of cotton and 

being seasonal operation of the industry, the committee could not 

verify his claims/allegations, however, due to close proximity to some 

residence, nuisance due to noise pollution cannot be ruled out. 

 

  

4.6 During the committee visit, the noise levels at some locations near 

Cow shed and near residence of residing plot owners were monitored 

to see the noise level during non-operation of industry which may be 

considered as background noise level for reference. The noise level 

(Leq) is observed- 51 dBA at a distance of 30 meters away from 

industry i.e. ginning and pressing shed up to nearest residence. The 

noise level is within the noise standard (55 dB – for day time) 

prescribed for residential area.  

 

MPCB need to carry out noise monitoring of the surrounding area after 

starting of ginning season after operation of Ginning & Pressing unit 

to know the situation.  

 

4.7 There is arrangement for spraying water on cotton to moisturize the 

cotton within the permissible range as per the product requirement. 

Industry is not using any chemical in the industrial process/operation, 

hence, there is no chemical contamination of the area. There is no 

industrial effluent generation in the process utilized in the industry. 

Industry has provided septic tank and soak pit for the disposal of 

sewage generated due to the use of bathroom and hand washing 

activity. 
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5.0 RECOMMENDATIONS: 

In view of the above, 

5.1 Industry shall provide covers/enclosures to conveyor belts to avoid 

cotton threads/dust emissions during operation of conveyor belt. The 

industry shall install additional APCD and stack with stack monitoring 

facility to control cotton dust/threads emission. MPCB may incorporate 

requisite condition in the CTO. 

 

5.2 Industry shall control noise by providing adequate noise control 

mechanism/enclosures at machinery and provide sound barriers up to 

15 ft. height from ground around the compound wall towards residential 

are i.e. North-east direction so as to avoid noise pollution.  Guidelines 

for pollution control in ginning mills shall be followed. 

  

5.3 Tree plantation shall be provided around the compound wall. 

 

 

  
(A.N. Katole) 

Sub-Regional Officer   
MPCB, Nagpur 

 

(Atul Doad) 
District Mining Officer,  

Collector Office, Wardha 

 

 

(Pratik Bharne) 
Scientist ‘E’,  

CPCB, RD, Pune  
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1 
 

Item No.02                 (Pune Bench)  

 
 

 

 

BEFORE THE NATIONAL GREEN TRIBUNAL 

WESTERN ZONE BENCH, PUNE 
 

 

(By Video Conferencing) 
 
 

                       Original Application No. 46/2022(WZ) 
  

 
 
 

 

Dinesh Rajaramji Narad         Applicant(s) 

 
Versus 

 

MoEF &CC & Ors.                      Respondent(s) 
 

      
 

 

Date of hearing: 19.05.2022.  
 
 
 

CORAM: HON’BLE MR. JUSTICE DINESH KUMAR SINGH, JUDICIAL MEMBER 

HON’BLE DR. VIJAY KULKARNI, EXPERT MEMBER 
 

 
 

Applicant(s):  Ms. Akshata Rawate, Advocate   
         

 

ORDER 

 
1. This Application is moved with the prayer that the Project Proponent 

(Respondent No.6) be directed to shift the Karan Ginning Pressing Mill from 

Sy. No. 40 Vaygaon (Nipan) to a safe distance from the residential area and 

further direction be issued to the Respondent No.6 for restitution of the 

environment to the condition it was before starting the said mill. Apart from 

this, it is also prayed that payment be also directed to be made for 

environmental damage and for the harm caused to the Applicant by the said 

mill. 

2. The submission is that the said mill is located at Sy. No. 40 almost 

30-40 feet away from the residential area which is adjacent to the Sy. No.38 

which is occupied by the local residents. 

3. The said mill is using chemicals as well and huge machineries are 

pressed into service which caused noise pollution and pollution to air. A 

complaint was filed  by the Applicant to Maharashtra State Pollution Control 

Board (MPCB), Nagpur that the project is operating without taking prior 

Annexure I
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2 
 

consent, as neither ‘Consent to Establish’ nor ‘Consent to Operate’ was 

obtained but no action has been taken at the end of the MPCB. 

4. On the basis of above argument as well the submissions, we find that 

substantial question relating to the environmental is made out. Therefore, 

we admit this Application and issue notices to the Respondents.  Returnable 

within four weeks.  

5. Applicant is directed to provide copy of the application and relevant 

documents to the respondents within a week. Respondents are directed to 

submit their reply affidavit within four weeks.  

6. Applicant is also directed to take necessary steps for service upon the 

respondents by both ways and also through available email. 

7. We deem it just and proper to call for a report on the matter in issue 

in present application, from a Joint Committee consisting of:- 

 

(i) The District Magistrate, Wardha District; 

(ii)  Representative of  the Central Pollution Control Board (CPCB);  

(iii) Representative of the Maharashtra State Pollution Control 

Board (MSPCB). 

8. The Committee is directed to visit the site and submit a factual and 

action taken report after assessing as to whether any pollution is caused due 

to the said mill as alleged. The Report shall be submitted before the Tribunal 

within one month. 

9. The Maharashtra State Pollution Control Board (MSPCB) will be the 

nodal agency for coordination and logistic support. 

10. The report in the matter be filed by the Committee by e-mail at ngt-

pune@gov.in preferably in the form of searchable PDF/ OCR Support PDF and 

not in the form of Image PDF. 

11
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11. Applicant is directed to supply the required documents and copy of 

the application to the members of the Committee within a week. 

 

  Put up with the report on 03.08.2022. 

 
 
 

 

 

                                  Dinesh Kumar Singh, JM 

 

 
 

 
 

 

 

                                                                   Dr. Vijay Kulkarni, EM 
 

 

May 19, 2022 

Original Application No. 46/2022(WZ) 
JG 
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Factory View of M/s. Karan Cotton Processor 

 
Ginning and Pressing Section 

Annexure II
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7 feet Distance from compound wall to animal shed. 

 
Animal shed (Tabela View) 
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Cowshed near compound wall of ginning mill. 

 
Raw material feeding section. 
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North-East side of ginning mil diagonally opposite to cowshed of the applicant.  

 
Plot adjacent to the industry compound 
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Factory View of M/s. Karan Cotton Processor 

 
Raw cotton loading point 
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Ginning and Pressing Section 

 
Ginning Mill 
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Double roller ginning machines 

 
Raw material feeding 
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Dust collection close room 

 
Dust collector closed room 
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Cotton seed storage area. 

 
Finished product cotton lint bales 
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Godown of storage of fertilizer 

 
Factory view from residential plots 
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Annexure III
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Annexure IV
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Annexure V
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Annexure VI
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DOUBLE ROLLER 
 GINNING MACHINE 

RAW COTTON SUCTION 

FROM GODOWN TO PRE CLEANER   

BALE STORAGE 
AREA 

TRASH DUST
COLLECTION

SYSTEM   

RAW COTTON 

BELOW GIN

SEED 

CONVEYOR  

RAW COTTON STORAGE AREA/CDS

PRECLEANER 

RAW COTTON DISTRIBUTION SYSTEM 

LINT SUCTION SYSTEM FROM 
DR TO LINT CLEANER 

LINT CLEANER 

LINT FEEDING SYSTEM FROM LINT 
CLEANER TO BALE PRESS 

BALE PRESS 

TRASH ROOM 

RAW COTTON OVERFLOW
CONVEYOR TO CDS 

CROSS SEED
CONVEYOR   

BUCKET 
ELEVATOR 

OVERHEAD SEED 
CONVEYOR 

SEED STORAGE 
AREA 

(SEED BAGGING) 

HUMIDIFICATION SYSTEM

Flow Process Chart for Bajaj hand picked 
Double Roller Ginning & Pressing Unit

Annexure VII
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Flow Process Line Diagram Bajaj Hand Picked 
Double Roller Ginning & Pressing Unit
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